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CP No.(IB) 62/ALD/2017

Shri Rakesh Kumar Singh, Advocate for the petitioner. Shri O.P.Mishra,
advocate for the Respondent/Stakeholder.

The Respondent files counter affidavit to the present petition
filed under section 252, Schedule 8 of the I & B Code, 2016.

The petitioner counsel seeks time to file rejoinder. Time is

granted.
The matter be listed on 12" February, 2018.
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